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w^iether this gift has been received in 
the form of buildings or lands and 
when the same is expected to be used?

Shri Satista Chandra: Sir, a ^ift has 
been received. It is an old building 
which has not yet been used.

Shri S. C. Saipanta: In regard to 
part (c) of the question it is stated 
under item (v) that a sum of 
Rs. 1,25,000 will be utilized on the pur
chase of furniture for newly acquired 
or newly constructed buildings. May 
I know whether this amount is for all 
Missions or for particular Missions?

Shri Satish ChanOra: This relates to 
all buildings which have been recently 
acquired or constructed, of course ag 
over.

Shri S. C. Samanta: May I know 
when the construction work at Karachi 
is expected to be completed, and how 
much we are spending at present?

Shri Satish Chandra: I just stated 
that we are spending Rs. 4 lakhs this 
year. The total cost of the project is 
Rs. 24 lakhs. It is proposed to spread 
this work over a period of three to fqur 
years.

Fulia Township

*195. Shri S. C. Samaata: Will the 
Minister of Rehabilitation be pleased 
to state:

(a) whether the building programme 
in the new refugee township at Fulia 
in West Bengal has been completed;

(b) how many houses have been 
constructed;

(c) how much has been spent up- 
to-date on roads, waterworks, power 
houses, hospitals, parks and agricul
ture; and

(d) the population of the township 
as on 31st March, 1952?

The Minister of RehabiHtation (Shri 
A. P. Jain): (a) Not yet.

(b) 600.
(c) Roads—Rs. 55,780.
Water Works—Rs. 34,392.
Power House— R̂s. 61,000.
Hospital—Rs. 35,000.
Parks (including Arboriculture)— 

Rs. 2,500.
Agriculture—Rs. 73,000.
(d) The population of the Township 

as on 31st March, 1952?—2,478.

Shri S. C. Samanta: May I know 
whether the construction work at Fulia 
is being carried on by government 
agency or by displaced persons them
selves with the help of materials?

Shri A. P. Jain; By government 
agency through the displaced persons.

Shri S. C. Samanta: May I know 
what percentage of the population is 
expected to be given accommodation 
towards the end of 1952?

Shri A. P. Jain: Percentage of what?

Shri S. C. Samanta: Of accommoda^ 
tion.

Shri A. P. Jain: The entire accomh^o- 
dati6n will be placed at the disposal of 
displaced persons and they will be 
placed in these houses.

Shri B. K. Das: In view of the fact 
that this township is being developed 
on the lines of Nilokheri, may I know 
by what time full development will be 
effected on those lines?

Shri A. P. Jain: It is expected to be 
completed by the end of the year.

JtJTE Mills in West Bengal

*196. Shri S. C. Samanta: Will the 
Minister of Commtrce and Industry be 
pleased to state:

(a) the total number of working 
jute mills in West Bengal;

(b) the amount of capital invested 
in the jute mills with special reference 
to foreign capital;

Cc) the number of officers and 
workers working in those mills during 
December, 1951; and

(d) the namfts of mills that use jute 
substitutes also?

The Minister of Commerce and 
Industry (Shri T. T. Krishnamachari):
(a) 101.

(b) Total paid up capital is abou  ̂
Rs. 28-33 crores and the total working 
capital is. about Rs. 51*86 crores. In
formation about spIittlDjt up between 
foreign and Indian capital is not avail
able

(c) 2,73,000.
(d) No Indian mills are known to

be using substitute fibres.
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Shri S. C. Samanta: May I know

whether any foreign capital has been
transferred since 1947?

Shri T. T. KrishnamachaTi: I would 
like to have notice.

Shri S. C. Samanta: May I know
whether there is any jute mill which 
produces purely from lute substitutes 
these goods?

Shri T. T. Krishnamachari: The
answer is contained in part (d) of the 
reply: “No Indian Mills are known to 
be using any substitutes.”

Shii S. C. Samanta: Is it not a fact 
that these substitutes are being mixed 
with jute and goods are made?

Shri T. T. Krishnamachari: It all
depends on what my hon. friend means 
by ‘substitutes’. If it is the intention 
of hon. Member that we should give 
him particulars about the mixing of 
lower grade lute with better quality 
jute, it is a different matter altogether 
and we have not got exact information. 
But so far as the information which 
Government have in fheir possession 
no substitutes are being used.

Shri S. C. Samanta: I am referring 
to mesta, hemp, etc.

Shri T. T. Krishnamachari: Mesta 
and Bimli whic î are lower grade jute 
are categorized as jute; they are not 
categorized as substitutes.

Mr. Speaker: Next question,
Shri K. K, Basn: May I know 

whether there is reduction of the work
ing hours since American stock pilling 
had ceased?

Shri T. T. Krishnamachari: I would 
like to have notice.

Shri Tushar Chatterjea: May I ask
whether the number of officers and 
workers working in the mills in 
December 1951 are more or less than 
the corresponding figure in the ’ pre
vious year?

Shri T. T. Krishnamachari: In ttie 
first place I could not quite catch 
what the question is and from what I 
have understood of the question, I may 
say in reply that I have not got the 
information.

Mr. Speaker: I do not know whether 
this question will be admissible. The 
hon. Member wants to know whether 
he has information about , the number 
of people employed and whether their 
number is now less or greater than 
what it was previously.

Shri T. T. Krishnamachari: X have 
already said that I have no informr.t'n?

Agricxtltural Laboub

*199. Shri Balmiki: Will the
Minister of Labour be pleased to 
state:

(a) the States where minimum 
wages have been fixed for agricul
tural labourers imder the Minimum 
Wages Act 1948; and

(b) what other steps are being
taken by the Government of India to 
improve the conditions of agricultural 
labour? » ^

The Minister of Laboor (Shri V. V- 
Girl): (a) Under the Minimum Wages 
Act, 1948, minimum rates of wages for 
agricultural workers have been fixed in 
the States of Punjab, Delhi, Ajmer and 
Kutch and in the Patna District of 
Bihar.

(b) I would invite the attention of 
the hon. Member to the statement laid 
on the Table of the House on the 1st 
October, 1951, which contains an 
accoimt of the steps taken by the Gov
ernment of India and the State Gov
ernments for the uplift of agricultural 
and other labour of rural areas. I 
may, however, add that this is a mattei' 
primarily for the State Governments.

^  ^  t  ’

[Shri Balmiki: In which States have 
the minimum wage committees been 
appointed and which of them have 
submitted their reports to the Govern
ment?]

Shri V. V. Giri: The Government of 
India have been in constant touch with 
the State Governments and the State 
Governments have appointed Advisory 
Committees and they have sent some 
tentative reports, and as soon as all 
the .reports are with us, we shall cer
tainly place it for the information of 
the Members.

fair 3!i t  ’
[Shri Balmiki: What recommendation 

has been made by those Committees 
with respect to the fixation of a mini
mum wage for agricultural labour?]

Shfri V. V. Giri: I would invite, the 
hon Member to read the Report that is




